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[RAJYA SABHA]

Kanakamedala Ravindra Kumar (Andhra Pradesh) and Dr. Radha Mohan Das
Agrawal (Uttar Pradesh).
Shri Sujeet Kumar - ‘Demand for exempting GST for Handloom Sector’.

Demand for exempting GST for Handloom Sector
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The following Members associated themselves with the matter raised by Shri
Sujeet Kumar: Shri Vijay Pal Singh Tomar (Uttar Pradesh), Shri Ram Chander Jangra
(Haryana), Shri Kanakamedala Ravindra Kumar (Andhra Pradesh), Dr. Amar Patnaik
(Odisha), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Dr. Sasmit Patra
(Odisha), Shrimati Sulata Deo (Odisha) and Shri Niranjan Bishi (Odisha).
(Ends)

= IRCESE| PHKR <9 -- 'Demand to Release Funds for Development of Mata
Tripura Sundari Temple at Tripura'.

Demand to release fund for development of Mata Tripura Sundari Temple of Tripura
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Biplab Kumar Deb: Shri Maharaja Sanajaoba
Leishemba (Manipur), Dr. Sasmit Patra (Odisha), Dr. Amar Patnaik (Odisha), Shri
Niranjan Bishi (Odisha), Lt. Gen. (Dr.) D. P. Vats (Retd.) (Haryana), Shri Neeraj
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